CENTRAL ADMINISTRATIVE TRIBUNAL
PATNA BENCH., PATNA

1/1.7 405 o . O.A. NO. 383 of 2005 _ : -
subodh gumar Mishrsa and others.. ‘ APplicants
 ~VErSuSe
Thé ynion of India'& otherse ' Respondents
ORDER._

mentreshwar Jha, Member (A)s-

‘yeard shri M.p.pixit, learned counsel faor
the applicants and shri A.a.khan, learned standing

counsel for' the respondents.
2.' "The learned counsel for the applicants wanted to
withdraw this D.A. He is permitted to withdraw the case.

3.  The & is, accordingly, disposed of as withdrawn.

(mntrpbhwar Jha)
Mem {
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